IN THE INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES, MUMBAI

Orders ready for Pronouncement on 13.08.2026

Combination: Shri Om Prakash Kant, AM & Anikesh Banerjee, JM

Bench

Sr. ITA No. Name D.O.H. Author

No.

1 4844 /M /2026 Shree Sai Krupa Sahkari | H(SMC) | 07.08.2026 | AM
Patsanstha

2 4898/M/2026 Money Magnum Nest D 07.08.2026 | AM

: Private Limited

3 8035/M/2026 Rallis India Limited D 07.08.2026 | AM

4 5360/M/2026 Atmashreya Charitable D 07.08.2026 | AM
Trust

5-8 4961, 4962, 4963 and | Manav Developers D 07.08.2026 | AM

4964 /M/2026
9 3833/M/2026 M. U. Entertainment D 07.08.2026 | AM

K

(M. Ranganath Vittal)
Senior Private Secretary




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCH, MUMBAI

Orders ready for pronouncement on 13.08.2026

Combination : Shri Challa Nagendra Prasad, Judicial Member &

Shri Makarand Vasant Mahadeokar, Accountant Member

Author

Sr. ITA No. Assessee Name Bench Date of Result
no. Hearing '
1. ITA No. Nilesh Jasvantlal B 30.06.2026 AM The ;
7526 /Mum/20 Parekh . appeal of
25 the
: Assessee
is
allowed

Ankit Swarnkar)

Private Secretary,
ITAT, Mumbai Bench



INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCH, MUMBAI

Orders ready for pronouncement on 13.08.2026

Combination : Shri Saktijit Dey, Vice President &
Shri Makarand Vasant Mahadeokar, Accountant Member

Sr. ITA No. Assessee Name | Bench Date of Author | Result
no. . Hearing ‘
1. ITA No. Blossom Nandi B 25.06.2026 | AM The
2552 /Mum/20 (Legal _ appeal of
26 Representative of the '
the deceased Assessee
Assessee — Mr. is :
Santanu Nundy) allowed
2. ITA No. M/s Soham B 25.06.2026 AM The
818/Mum/202 Estates appeal of
6 ' the -
Assessee
is
allowed

(Ankit Swarnkar)

‘Private Secretary,
ITAT, Mumbai Bench



IN THE INCOME TAX APPELLATE TRIBUNAL
MUMBAI BENCH-“D” MUMBAI

41

BEFORE SHRI ANIKESH BANERJEE, HON’BLE JUDICIAL MEMBER

SHRI' ARUN KHODPIA, HON’BLE ACCOUNTANT MEMBER

AND

List of orders to be pronounced on 14" August, 2026 (Friday)

Sr.No. | ITA Number | Name of Assessee | Date of |[Bench .| Author
’ hearing _
1 5088/M/26 MAALAGA SOCIAL 11/0_8/26 D M -
| ‘ FOUNDATION N
2 5053/M/26 MANPREET ESTATES 10/08/26 D M
LLP

Mumbai, Dt : 13/08/2026

Saumya
Sr.PS




IN THE INCOME TAX APPELLATE TRIBUNAL
MUMBAI BENCH- ‘A’ MUMBAI

40

BEFORE SHRI ANIKESH BANERJEE, HON’BLE JUDICIAL MEMBER

~AND

SHRI BIJAYANANDA PRUSETH, HON’BLE ACCOUNTANT MEMBER

List of orders to be pronounced on 14" July, 2026 (Friday)

Mumbai, Dt : 13/08/2026

Sr.No. | ITA Number Name of Assessee Dateof |Bench | Author
. ’ : hearing | ‘
1 447/M/26 AASHRAYA 27/07/26 | A IM
BUILDTECH P. LTD.
2 3496/M/26 ALIBABA CLOUD 30/07/26 A M
‘ INDIA LLP :
3 4983/M/26 ANAROCK 24/07/26 A M
| PROPERTY
CONSUTANTSP.
LTD.
4 3335/M/26 AMAR PLASTICS 22/07/26 A M

Saumya
Sr. PS




IN THE INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES MUMBAI
(BEFORE SHRI CHALLA NAGENDRA PRASAD, J.M. AND SHRI MAKARAND-VASANT MAHADEOKAR, A.M.)

(Orders to be pronounced on 14.08.2026)

sl ITA No. : Assessee Date of hearing | Author. | Bench
No.

1 4610/Mum/2026 | Divyang Foundation 30.06.2026 M B

2. 3924/Mum/2026 | Sonal Nitin Mandava 30.06.2026 M B

3. 3922/Mum/2026 | Kaushal Yashwant 30.06.2026 JM B

4, 4613/Mum/2026 | Swanubhuti Foundation 30.06.2026 JM B

5, 3890/Mum/2026 | Raja Ramaswamy 30.06.2026 M B

6. 3452/Mum/2026 | Manasvi Project Private Limited 01.07.2026 M B

7. 4052/Mum/2026 | Rajesh And Dsouza Associates 30.06.2026 IM B

8. 3124/Mum/2026 | Bandu Manikrao Hatwar © | 29.06.2026 M B

/PV'\‘o\S‘it MMM
Qe




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES
ORDERS LISTED FOR PRONOUNCEMENT ON 14/08/2026

BEFORE SHRI SAKTIIT DEY (VP) AND SHRI MAKARAND VASANT MAHADEOKAR (AM)

S.No.

ITA no.

Appellant

~ Hrd. On

Bench

Author

1.

865/Mum/2026

Siddhshekha Developers
Ltd., vs. ITO, Mumabi

10.08.2026

F .

V.P.

¢c:1. Notice Boafd
2. Judicial Section
3. Member-Log Book

4. 1T Cell

2

(Amit Kumar Srivastava)

Date 13.08.2026

Sr. PS




